
Name of the corporate debtor: Dev R Nil Design Pvt. Ltd.- in liquidation Date of commencement of Liquidation: 11-06-2024; List of stakeholders as on: 24-09-2025

(Amount in ₹)

Date of 
receipt

Amount 
claimed

Amount of claim 
admitted

Nature of 
claim

Amount 
covered by 
guarantee

Whether 
realted 
party?

Amount 
covered 

by 
guarante

e

% share 
in total 
amount 
of claims 
admitted

             1  Tata 
Motor 
Finance 
Limited 

 4.7.2024     12,42,635.00         12,42,635.00  
Unsecure
d 
financial 
creditor 

 No  No  No 100.00%            -              -              -              -   TMFL did not relinquish 
their security interest, as a 
result, the TATA harrier 
car on which the security 
interest was created was 
handed over to them on 
17.9.2024, as such 
according to Sec. 52 and 
Sec. 53 of IBC, 2016, they 
have become unsecured 
financial creditors, by an 
email dated 2.2.2026, 
TMFL informed the 
Liquidator that they have 
sold the car for Rs. 
6,60,000/-

12,42,635.00     12,42,635.00          100.00% -           

Remarks, if any

Annexure – 2

List of unsecured financial creditors 

Sl.
No.

Name of 
creditor

Details of claim received Details of claim admitted Amount 
of 

continge
nt claim

Amount 
of any 
mutual 
dues, 

that may 
beset- off

Amount 
of claim 
rejected

Amount 
of claim 
under 
verificati
on


